
  INDUSTRIAL ALL RISK POLICY- ADD ON WORDINGS 

                                    Industrial All Risk- Add-on Wordings                                 

CONTROL OF DAMAGED GOODS 
This Policy gives control of physically damaged property as follows: 
 
1) The Insured will have full rights to the possession and control of damaged property in 

the event of insured physical damage to such property provided proper testing is done 
to show which property is physically damaged. 

 
2) The Insured using reasonable judgment will decide if the physically damaged property 

can be reprocessed or sold. 
 
3) Property so judged by the Insured to be unfit for reprocessing or selling will not be 

sold or disposed of except by the Insured, or with the Insured’s consent. 
 
4) Any salvage proceeds received will go to the: 
 

a. Company at the time of loss settlement; or 
 

b. Insured if received prior to loss settlement and such proceeds will reduce the 
amount of loss payable accordingly. 

  


